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[RAJYA SABHA]

LEAVE OF ABSENCE

MR. DEPUTY CHAIRMAN: Hon. Members, | have to inform that a letter has been
received from Shri Joginipally Santosh Kumar, Member, stating that he is unable to
attend the sitting of the Rajya Sabha from 4™ December, 2023, to 22"¢ December,
2023, due to personal reasons.

Does he have the permission of the House to remain absent from the sitting of
the Rajya Sabha from 4" December, 2023, to 22" December, 2023 ?

(No hon. Member dissented. )

MR. DEPUTY CHAIRMAN : Permission to remain absent is granted.
Now, Dr. Sasmit Patraji.

GOVERNMENT BILLS

The Bharatiya Nyaya Sanhita, 2023,
The Bharatiya Nagarik Suraksha Sanhita, 2023
&
The Bharatiya Sakshya Bill, 2023 - Contd.
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